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3eW/ORDER

MANU KUMAR GIRI (Judicial Member)

Aggrieved by rejection of application filed in Form No.10AB on 03.10.2023 for
seeking approval under clause (ii) of first proviso to subsection (5) of Sec.80G vide

impugned order dated 09.04.2024, the assessee is in further appeal before us.

2. At the outset, the Id.Counsel for the assessee submitted that assessee has
already obtained approval u/s80G of the Act. However, the assessee inadvertently

again filed the application in Form 10AB seeking approval hence, the assessee is
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seeking to withdraw the present appeal. The Id.Counsel also prayed that if the
present appeal is withdrawn, the earlier approval granted would not be disturbed in

any manner by this withdrawal.

3. We have heard both the parties. The Id.DR did not oppose the prayer of
assessee. We allow assessee to withdraw this appeal as the Id.Counsel has prayed.
We also make clear that the earlier approval granted u/s 80G by the Id.CIT(E) will

not be tinkered with in any manner pursuant to withdrawal of this present appeal.

4. The appeal stand dismissed as withdrawn in terms of our above order.

Order pronounced in the open court on 23rd day of August, 2024 at Chennai.

Sd/- Sd/-
(SAFETY Y[ (W3 TUR ffY)
(AMITABH SHUKLA) (MANU KUMAR GIRI)
AT USX /| ACCOUNTANT MEMBER <ITii& J¢X / JUDICIAL MEMBER
aﬂ'sf Chennai:
faAie Dated : 23-08-2024
KV
3meer & gfafaf™ 3@ /Copy to :

1. 3rdtarff/Appellant
2. W?ff/Respondent

3. STHISYad/CIT, Chennai/Coimbatore/Madurai/Salem.
4. faumiaufafafa/pr

5. MSBTSd/GF



